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Constitution  of the     Telecommunications 
Advisory  Committee 

*214. SHRI JOHN F. FERNANDES: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether it is a fact that the term of 
Telecommunications Advisory Committee 
expired on the 31st May, 1989 and that 
neither its term has been extended nor a new 
Telecommunications Advisory Committee   
has   been constituted; 

(b) if so, whether Government propose to 
appoint the new Telecommunications 
Advisory Committee in the near future; if so, 
by when; 

(c) if not, the reasons therefor; and 

(d) whether the old Telecommunications 
Advisory Committee would be allowed to 
function until the new one is constituted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI GIRIDHAR GOMANGO): (a) to (d) 
The name of the Telecom Advisory 
Committee   has   not   been   mentioned   in 

the question. However, it is presumed that it 
pertains to Goa Telecom Advisory Committee 
whose term expired on 31-5-89. 

The policy on formation of advisory 
committees being reviewed. The Committee 
will be constituted after the policy has been 
finalised. 

The term of the old Committee would not 
be extended. 

Production of Computers 

*215. PROF. C. LAKSHMANNA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that computer 
producion in India is only one per cent of 
GNP, while it is 5 per cent in the developed 
countries; 

(b) whether it is also a fact that it would 
continue to be so even at the turn of the 
century; and 

(c) if so, what steps are being taken to  
improve  this position? 


